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Petition(s) for Special Leave to Appeal (Civil) No(s).16335/2008

SANJAY RANJAN BOHI DAR & ORS. Petitioner(s)
VERSUS

STATE OF ORI SSA & ORS. Respondent ( s)

Date: 31/08/2010 This Petition was called on for hearing today.

For Petitioner(s)
M. C. S.N. Mhan Rao, Adv.

For Respondent (s)
Radha Shyam Jena, Adv.

Janar anj an Das , Adv
Swet aketu M shra, Adv.

K. L. Janjani ,Adv

5 5 55 %

Rachana Srivastava , Adv

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Awai t return of notice on r espondent No. 5 in
SLP( C) No. 16335/ 2008. No count er af fidavit has been
filed by t he remai ni ng respondent s even t hough | ast

opportunity was granted.

List the matter on 19.10.2010.

(SUNI L THOMAS)
S Regi strar



